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Ansual [Report etc. of the Cashew
Corporation of India Ltd, Cochin, the
Cashew Export Promotion Council, Cochin,
the Processed Foods Export Promotion
Condl,_ New Delbi for 1982.83 and the
Statement explaining the reasoms for mot
laylog the Anoual Report etc. of the National
Jute Manafacturers Corporation Limited,
Calcutta for 1982-83 within the stipulated
period of nine months

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI P.A,
SANGAMA) : Sir, on bebalf of Shri Nihar
Ranjan Laskar, I beg to lay on the Table—

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act,
1956 :—

(i) Review by the Government on
the working of the Cashew Cor-
poration of India Limited,
Cochin, for the year 1982-83.

(ii) Annual Report of the Cashew
Corporation of [India Ltd.,
Cochin, for the year 1982-83
along with Audited Accounts
and the comments of the Comp-
troller and Auditor General
thereon.

{Placed In Library. See No. LT-8230/84)

(2) (i) A copy of the Annual Report
(Hindi and English versions) of
the Cashew Export Promotion
Council, Cochin, for the year
1982-83 along with Audited
Accounts.

(il) A Copy of the Review (Hindi
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and BEnglish versions) by the
Government on the working or
the "Cashew Export Promotion
Council Cochin, for the year
1982-83.

[Placed in Library. See No. LT-8231/84]

(3) (i) A copy of the Annual report
(Hindi and English versions) of
the Processed Foods Export Pro-
motion Council, New Delhi, for
the year 1982-83 along = with
Audited Accounts.

(ii) A copy of the Review (Hind:
and English versions) by the
Government on the working of
the Processed Food Export Pro-
motion Council New Delhi, for
the year 1982-83.

(4) A statement (Hindi and English
versions) showing.rcasons for delay
in living the papers mentioned at
(3) above.

[Placed In Library, See No. LT-8332/84]

(5) A statement (Hindi and English
versions) explaining the reasons for
not laying the Aonual Report and
Audited Accounts of th: National
Jute Manufacturers Corporation
Limited, Calcutta, for the year
1982-83 within the Stipulated
period of nine months after the
close of the Accounting Year.

[Placed in Library. See No. LT-8233/84]

Central Excise (Second Amendment) Rules
1984 and Annual Report etc. of the Ceantral

Reventes Sports Board, Delbi for 197980
and 1980-81

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) : I beg to lay on the
Table—

(1) A copy or the Central Excise
(Second Amendment) XKules, 1984
(Hindi 'and Bnglish versions)
published in Notification No. G.
S.R. 374 in Gazette of India dated



323  Papers haid

the 14th April, 1984 under sub-
section (2) of section 38 of the
Central Excise and Salt Ac‘t. 1944,

[Placed In Library. See No. LT-8234/84]

(2) (i) A copy of the Annual Report
(Hindi and English versions) of
the Central Revenues Sports
Board, Delhi, for the year
1979-80,

(iiy A Statement (Hindi and English
vérsions) regarding Review by
the Government on the working
of the Central Revenues Sports
Board, Delbi. for the year
1979-80.

(3) (i) A copy of the Annual Report
(Hindi and English versions) of
the Central Revenues Sports
Board, Delhi, for the year
1980-81.

(ii) A statement (Hindi and English
versions) regarding Review by
the Government on the working
of the Central Revenues Sports
Board, Delhi, for the year
1980-81.

(4) A statement (Hindi and English
versions) showing reasons for delay
in layiog the papers mentioned at
(2) and (3) above.

[Plaved in Library. See No. LT-8235/84]

Annoal Report efc. of the Cardamom Board,
Cochin, the Rubber Board, Kottayam, the
Abmedabad Textile Industry’s Research
Association, Abmedabad, the Bombay
Textile Research Association, Bombay, the
South Iodia Textile Research Assoclation,
Coimbatore and the Northern India Textile
.Research Assoclation, Ghaziabad for 1982-83
and the Audit Report on the Accounts of

the Coffes Board for 1982-83 (General Fund)

THE DUPTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI P.A,
SANGMA) : I beg to lay on the Table—

(1) (i) A copy of the Annual Report
(Hindi and English versions) of
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the Cardamom Board, Cochin,
for the year 1982-83.

(ii) A copy of the Annual Accounts
(Hindi and English versions) of
the Cardamom Board, Cochin,
for the year 1982-83 together
with Audit Report thereon.

(iii) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Cardamom Beard, Cochin,
for the year 1982-83.

[Placed in Library. See. No. LT-8236/84)

(2) A copy of the Annual Accounts
(Hindi and English versions) of
the Rubber Board, Kottayam, for
the year 1982-83 together with
Audit Report thereon.

[Placed in Library, See No. LT-8237/84

(3) (i) A copy of the Apnual Report
(Hindi and English versions)
of the Ahemedabad Textile
Industry’s Rescarch Association,
Ahmedabad, for the year
1983-83 along with Audited
Accounts. :

[Placed in Library. See No. LT-8238 /84]

(ii) A copy of thc Annual Report
(Hindi and English versions)
of the Bombay Textile Research
Association, Bombay, for the
year 1982-83 along with Audited
Accounts.

[Placed in Library. See No. LT-8239/84]

(iii) A copy of the Annual Report
(Hindi and English versions) of
the South India Textile Research
Association, Coimbatore, for
the year 1982-83 along with
Audited Accounts.

[Placed in Library. See No. LT. 8240/84]

. {iv) A copy of the Annual Report
(Hindi and English versions)
of the Northern India Textile
Research Association, Ghazia-
bad, for the year 1982-83 along
with Audited Accounts.



